
Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

1 3123 126 3249 128 4 132 161 10 171 3090 120 3210 -1.06 -4.76 -1.20 17 0 17 199 31 230

Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

2 3732 3406 7138 251 298 549 262 285 547 3721 3419 7140 -0.29 0.38 0.03 51 15 66 499 810 1309
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